07.01.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K. JAIN

AT 10:30 A.M.

1. LPA 197/2009 RISHI PRAKASH & ORS. RAVINDER SETHI
VS. DAYAWATI RAJIV KUMAR GHAWANA
SUDHIR NANDRAJOG
ROHIT SHARMA
COURT NO.3
HON'BLE MR. JUSTICE BADAR DURREZ AHMED

HON'BLE MR. JUSTICE V.K. JAIN

AT 2:15 P.M.

1. LPA 771/2010 GENERAL MANAHER, CANARA NAVEEN R. NATH
& OTHERS SUMEDHA SHARMA
VS. KULDEEP RAJ SHARMA

COURT NO. 5
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE R.V. EASWAR

AT 2:15 P.M.

1. ITA 120/2012 CIT SANJEEV RAJPAL
VS. NIPUN BUILDERS & AJAY VOHRA
DEVELEPERS PVT. LTD. KAVITA JHA
SOMNATH SHUKLA
2. CO.APP. 19/2009 INDO ROLHARD INDUSTRIES SARAT CHANDRA
LTD. MANOJ KUMAR GARG
VS. M.K. MAHAJAN & ANR. ANIMESH KUMAR SINHA

ABHINAV ANAND
VIBHA MAHAJAN SETH
KANWAL CHAUDHARY

3. RFA(0OS) 20/2007 TIRUPATI TEXKNIT LIMITED SHILPI JAIN SHARMA
(T.T. LTD) PRAMOD B. AGARWALA
VS. HABIB BANK LTD & ORS AAYUSH AGARWALA

COURT NO. 5
HON'BLE MR. JUSTICE S. RAVINDRA BHAT

AT 2:15 P.M.

1. REV.PET. 198/2011 DIN MOHD. (DECEASED) SANJEEV NARULA
CM.APPL. 4734-36/2011 AND ORS. EKRAM ALI
REV.PET. 436/2011 VS. THE DY. CUSTODIAN SANJEEV SAHAY
CM.APPL. 11823-26/2011 GENERAL OF EVACUEE PROPERTY N.S. VASHISHT

IN W.P. (C) 2385/1982 AND ORS.

COURT NO. 26
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE SURESH KAIT

AT 10:30 A.M.

1. W.P.(C) 480/2011 VINESH CHANDRA SAXENA S. K. SHARMA
VS. UOI AND ORS ANKUR CHIBBER
MILAN DEEP SINGH
AAKRITI JAIN
K.K. RAI
DIGVINAY RAI



07.01.2013 J-2 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

2. W.P.(C) 6329/2011 SANJEEV VERMA N. SAFAYA
VS. DISTRICT AND SESSION AVNISH AHLAWAT
JUDGE LATIKA CHAUDHARY

COURT NO. 27
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE A.K. PATHAK

AT 10:30 A.M.

1. CRL.A 298/2002 RAMESH A.J. BHAMBHANI
VS. THE STATE (GOVT. OF NISHA BHAMBHANI
NCT OF DELHI) APPLT. IN PERSON

FIZANI HUSSAIN

2. CRL.A. 362/2002 RAJ KUMAR A.J. BHAMBHANI
VS. THE STATE (GOVT. OF NISHA BHAMBHANI
NCT OF DELHI) APPLT. IN PERSON

FIZANI HUSSAIN

3. CRL.A. 423/2003 VIJAY PAL A.J. BHAMBHANI
VS. THE STATE (GOVT. OF NISHA BHAMBHANI
NCT OF DELHI) APPLT. IN PERSON

FIZANI HUSSAIN

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10:30 A.M.

1. W.P.(C) 5803/2008 D.D.A. ARUN BIRBAL
CM APPL. 11126/2008 VS. ROHTASH PANWAR & ANR PRADEEP KUMAR ARYA
HUMA MEHFOOZ
AMAR NATH SAINI

2. W.P.(C) 3366/2008 OM PRAKASH & ORS JABBAR HUSSAIN
VS. OLD VILLAGE INDUSTRIES
LTD.

HIGH COURT OF DELHI
05th JANUARY, 2013 REGISTRAR (LISTING)



07.01.2013

1. CS(CS) 2508/2007

2. |.A 3864/2010
In CS(OS) 984/2008

AT 2.15 P. M

1. CS(CS) 2146/ 2009

2. CS(0S) 617/2011

3. CS(0S) 312/2012

FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 6

HON'BLE MS. JUSTICE REVA KHETRAPAL

VEEI DER PUBLI CATI ONS, LLC AND
ANR.

Vs. SHRI PUSHPENDRA SRI VASTAV
AND ANR.

BLUE STAR LTD.
Vs. M'S UNI SON HOTELS LTD.

* Kk k kK

COURT NO. 35

PREM N. SEWAK, S C LADI AND
CO , VI JAY JHANJI , DHRUV
KAKKAR, REEMA UPADHYAYA, S.
CHAKRABORTY, DEEKSHA KAKAR,

ARUN KHOSLA, S. K.
AGARWAL, SHREEANKA KAKKAR
S. K. JCSH

HON'BLE MR. JUSTICE KAILASH GAMBHIR

KOMOL GHOSE AND ANR
Vs. ANNABELLE PEREI RA AND ANR

SARQJ AGGARWAL AND ANR
Vs. SHAKUNTALA AGGARWAL

RAHUL GUPTA AND ANR
Vs. ASHCOK Bl SWAL AND ANR

* k k%

DR AM TABHA SEN, POQJA
S| NGH, MALYASHREESRI DHARAN

AVARCHAND AND MANGALDAS,
RAJESH GUPTA, NIl DHESH GUPTA,
TEJASKARI A, KARAN MEHRA,
MANAVENDRA M SHRA,

HARPREET SI NCH

UJJWAL JHA, MOHI T GUPTA, RAJI V
ANEJA, PRADEEP DI WAN,
ADI TYA SI NGH, AVAN GARG
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